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(iv) Crisis IN COTTON MILLS

SHRIMATI JAYANTIPATNAIK
(Cutiack) ; 1 would like to raise
the following issugs under Rule 377.

A large number of cotton mills
of the country are on the verge of
closure due to demand recession.
Huge stocks of cotton cloth are
piling up and the financial position
of those mills is deteriorating. Most
of the mills are working below their
capacity. The periodic labour unrest
is another reason for the crisisin
the cottom mills particularly in the
northern region of the country. Al-
most all mills in this region are
incurring losses due to steep rise in
the prices of cotton and other inputs.
Coal has to be moved by road and
diesel generating sets are being used
in the wake of power cuts, thereby

- adding to the production egst.
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In view of the crisis, the proposal
for modernisation of cotton mills
has been pushed to the background.
If remedial measures are not taken
by the Government on a priority
basis, the crisis faced by the textile
industry will deepen further.

Therefore, the Government should
relax credit norms to provide some
relief to the mills. It is necessary
to ensure supply of cotton and vis-
cose fibre at stable and reasonable
prices so that the production cost
could be reduced. Proper incentives
should be given for boosting the
expoit of fabrics. At the same time,
immediate steps should be taken by
the Government of India to abolish
import duty on viscose staple fibre
and reduce the countervailing excise
in order toensure economic working
of cotton mills and to save them
from closure.

(v) NEED FOR SETTING UP A FISHING
HARBOUR AT PARADIP PORT

SHRI LAKSHMAN MALLICK
(Jagatsinghpur) : The authority of
Paradip Port of Orissa is facing a
great difficulty in accommodating a
large number of boats in the absence
of a fishing harbour. About 500
mechanised and  non-mechanised
boats are operating in the Paradip
arca and those boats are being accom-
modated temporarily at wooden
jetties ina very limited space inside
the turning basin of the main harbour.
The facility available for accommo-
dating those boats is very inadequate.

The proposal 1o set up a fishing
harbour at Paradip Port has been
pending before the Government as
far back as 1970. The estimated
cost of the proposed fishing harbour
has been updated from time to time.
The G-overnment of Orissa and the
Paradip Port authority have reques-
ted the Centre to take up construc-
tion work of the fishing harbour at
Paradip at an early date.
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The increasing number of fishing -
boats in that area has created a
problem to the port authority for
accommodating them. Itis, there-
fore, absolutely necessary that a
fishing harbour should be set up at
Paradip.

As such, I demand in this august
House that the Government of India
should take an early decision on
the above matter and a fishing har-
bour should be set up at Paradip
Port of Orissa in the current finan-
cial year.

(vi) Neep FOR SETTING UP A 30
MW THERMAL POWER STATION
IN COIMBATORE.

SHRI ERA MOHAN (Coimba-
tore) : There are at present 105
textile mills in Coimbatore District
with an installed capacity of 25.35
lakh spindles and 4,076 looms and
employing about 64,000 persons.
The annual production of yarn in
these mills is around 82 million kgs.
valued at Rs. 213 crores. Production
of cloth is around 49 million metres.
valued at Rs. 40 crores, 1he mills
in Coimbatore District are a very
important source of supply of yarn
to the decentralised handloom,
powerloom and knitting sectors,
providing employment for lakhs and
lakhs of workers and a means of live-
lihood for families depending on
them.

Besides these textile mills, in
Coimbatore there are hundreds of
engineering foundries and other
allied subsidiary industries, for
which power is needed in substantial
quantum. These foundries employ
several thousands of people. These
textilc mills and foundries are sub-
jected to 80 per cent power cut for
nearly six to seven months in a year,
with the consequence of throwing
thousands of people out of employ-
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ment, besides loss of production all
over.

It is estimated that the textile mills
in Coimbatore District alone require
about 1,11,500 KVA of power.
Their monthly requirements in 1980
was 40 million units, against which
they were supplied with 28 million
units by the Tamil Nadu Electricity
Board. The balance requirements
were met parily by self-generation
of 9 million units. The total cost of
self-generated power works out to
Rs. 1.1 crores. If a part of this amount
1s invested for the establishment of
a thermal power station in Coim-
batore, with an installed capacity of,
say, 50 MW, it will be possible to
reduce the impact of power-cut on
mills, maintain production and
employment and reduce losses on
this account. It would result in
reducing the pressure on the State
grid and enable the Tamil Nadu
Electricity Board to reduce power-
cut on other large-scale, small-scale
industries, agricultural sector etc.

The capital cost of a 50 MW ther-
mal power station would be around
Rs. 25 crores. When the textile
mills themselves are ready to partici-
pate in the equity capital required for
such a thermal power station, efforts
should be made to set up this such
needed thermal power station in the
joint sector, with the participation
of the State Government, the Central
Government and, if necessary, with
financial aid from international
financial institutions. Sinceadequate
water supply can be assured from
Aliyar and Bhavani rivers, this
station can be set up near Pollachi
or Mattupalayam in Coimbatore
district, from where power can be
transmitted to these textile mills.

Since the livelihood of nearly a
lakh of workers is involved, it is
demanded that immediate steps
should be taken by the Government
to implement this purposeful pre-
position.



